
LOK SABHA DEBATES 

LOK SABHA 

Wednesday. March 26, 1975/ Chuitra 
5, 1897 (Saka) 

The Lok Sabha met at Eleven oj the 
Clock 

[MR. SPEAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

Investigation into the Death of Shri 
L. N. Mishra 

"504. SHRI N. K. SANGHI: Will 
the Minister of HOME AFFALRS be 
pleased to state: 

(a) whether it is a fact that accord-
ing to news appearing in Blitz dated 
the 1st March, 1975, the CBI has been 
able to achieve a break_through in 
the investigation into the death of 
Shri L. N. Mishra; 

(b) whether it is also a fact that 
Shri L. N. Mi.:;hra's killers have been 
arrested; and 

(c) if so, details of progress made 
in this reeard? 

THE MINISTER OF HOME 
AFFAIRS (SHRI.K. BRAHMANANDA 
REDDY): (a) to (c). The Central 
Bureau of Investigation have arrested 
five persons suspected to be involved 
in the crime. One of them has also 
made a confessional statement before 
a Magistrate after arrest. Further 
'investigations arel in pTogress. It 
will not be in the interest of investi-
gation to disclOSe further details at 
this stage. 

SHRI N. K. SANGHI: Sir, it has 
been stated in the answer by the Home 
Minister that it will not be in the 
interest of investigation to disclose 
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further details. I would like to draw 
his attention to the report which aP-
peared in the Blitz, which has been 
written by Mr. -RaghavBn, from the 
Delhi Bureau, who has been awarded 
the 1974 Durga Rattan award. He has 
given more details. He has· given 
other details like the names of the 
persons, how it happened, how they 
have been nabbed and all that in-
formation. I would like to know 
from the hon. Minister whether the 
account which has been given in the 
BZitz about the arrest of these per· 
sons, how they have been nBibbed etc. 
is substantially true or not? 

SHRI K. BRAHMAN ANDA 
REDDY: Sir, it is very difficult to 
say that. Some portions of it may be 
true. 

SHRI N. K. sANG HI: Sir, three 
persons, namely, Arnar Kumar Thakur, 
Shivlal Sharma and Uma Kant Jha 
have been arrested in this regard, 
according to the report and Amar 
Kumar Thakur has made a confes-
sional statement before the Magis-
trate. I would like to know whether 
the statement has been accepted by 
the Magistrate, and whether Govern-
ment have launched prosecutions 
against them? 

SHRI K. BRAHMANANDA 
REDDY: Sir, Amar NBth Thakur has 
made a confessional statement and 
after giving necessary warnings, the 
Magistrate has recorded 'his on ~s­
sional statement. 
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SHRI K. BRAHMANANDA 
REDDY: They are still under investi-
gation. 
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SHRI K. 
REDDY: There 
r said that those 
investigation. 

BRAHMANANDA 
is no contradiction. 
matters were under 

SHRI ATAL BIHARI VAJPA YEE: 
Are you satisfied with the reply? In 
the other House it was clearly stated 
that the persons who had been arres-
ted had nothing to do with the Com-
munist Party of India. If the investi-
gation was still continuing, how was 
that statement made in the other 
House? 
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SHRI K. BRAHMANANDA 
REDDY: You are aware that the 
CBI is investigating into the matter 
aided bv the State CIiD. You are also 
aware that the Bihar state Govern-
ment haVe appointed a medical com-
mittee and yOU are also aware that the 
Central Government have appointed 
a commission under the Commission 
of Inquiry Act headed by .Justice 
Mathew. 

SHRI KRISHNA CHANDRA 
HALDER: Is the hon. Minister aware 
of the fact that one of the witnesses 
giving evidence before the Mathew 
Commission said that some of the 
Congress MLAs were involved in 
L. N. Mishra's murder? I want to 
know categorically whether it is a 
·fact or not. 

SHRI 
REDDY: 

K. BRAHMANANDA 
I do not think so; I have 

no information. 

WELCOME TO G,D.R. PARLIAMEN-
TARY DELEGATION 

MR. SPEAKER: Hon. Mem'bers, I 
am very happy to welcome the lea-
der of the GDR Delegation, Parlia-
mentary Group who are here, who 
are on their way to Colombo; they 
are: Mr. Herbert Sechner, Mr. H. 
Knoppe, Mr. Wolter and Mr. H. 
Petermann. 

They are our great friends and I 
welcome them On behaU of all of you. 
We wish them. a happy stay; it is only 
for a day. I wish they had stayed 
longer. They are welco'me to our 
Parliament. 

Priority to Projects to be set up in 
Tamil Nadu in 1975 

·505. SRRI M. KATHAMUTHU: 
Will the Minister of ENERGY be 
pleased to state; 

(a) 1n view of the Budget priority 
[or 1975-76 for energy, irrigation and 
fertilizer, what projects Government 
are going to set up in order to fulftl 
this in the State of Tamil Nadu in 
1975: and 

(b) the details thereof? 

THE MINISTER OF ENERGY 
(SHRI K. C. pANT): (a) and (b). 
A statement is laid on the Table of 
the HoUse. 




